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F 7T, T S g, O Teaw wieewr e T, eer T AT AT ST T SATATT FHT THT T
AT HT T |
Ih AT T & 37 T IT-GTT (2) F T2 Teqq Irfersm<t grer fohar 1 &, ot straer sifaw

T |

T SATAAAT AN AT ATAT ST 6 TG T T AL T TAFIEL 6 I<h AT H ITAH 8 3T
ST Raag Atwal g e o ST ashar @ |

AL

ST T % G2 forer § NH-56 .61, 208.3 & .71, 240.3 % T <7 ¥ ST aATetr

HEAAT TR STIaT 6=AT atgd s &1 |@fera v

ST T AT [T IECEIEIL (G

aﬁ'aﬁ e H&T CGEIR e R CEIR eI I (R e S T &%

gear (BT ZTS) (FRT)

1 2 3 4 5 6

AT T ATH: IHLITET
UEEIGILHEIS]
1 103 REL e 0.0144 (FFI7) 0.0144
2 173/1 REL T 0.0582 (3#47 ) 0.0582
3 175 [REI i 0.0043 (ZF2a7) 0.0043
4 227/A REL e 0.0095 (FF47 ) 0.0095
5 227/B REL T 0.0292 (FFI7) 0.0292
6 228/1 [REI v g 0.1054 (ZFa7) 0.1054
7 228/2 REL T 0.1179 (FFa7) 0.1179
8 229 IGEl F 0.0714 (F%aT) 0.0714
9 230/1 REL e 0.0491 (FFa7) 0.0491
10 230/2 [REI FiEl 0.0101 (ZF2a7) 0.0101
11 231 REL e 0.1654 (3F47 ) 0.1654
12 249/2 GECAR ULEES 0.0097 (3%a7) 0.0097
13 250/2 [REI T 0.0304 (ZFa7) 0.0304
14 253/2 [GEl F 0.0506 (27 ) 0.0506
15 258 BEL F 0.1552 (F%aT ) 0.1552
16 263 [REI FiEl 0.0713 (%247 0.0713
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17 306 Elk 0.0216 (FFTT) 0.0216
18 308/1 FO 0.0479 (Z%47 ) 0.0479
19 312/1 FO 0.0011 (FFa¥) 0.0011
20 315/2 FO 0.0056 (FFTT ) 0.0056
21 316/1 F 0.0706 (FFAT ) 0.0706
22 316/2 USR] 0.0029 (FFIT ) 0.0029
23 317 F 0.0679 (37 ) 0.0679
24 318/1 URCTE] 0.1749 (ZFTT) 0.1749
25 332 FO 0.053 (ZFa¥ ) 0.053
26 350 F 0.1374 (F%3T) 0.1374
27 352 FO 0.2242 (ZFTT) 0.2242
28 353/1 ST 0.0987 (=¥ ) 0.0987
29 353/2 ST 0.0101 (B%F47 ) 0.0101
30 378 FO 0.0526 (ZFT7 ) 0.0526
31 456 FT 0.0229 (F%aT ) 0.0229
32 541/1 ST 3.2628 (ZFAT ) 3.2628
33 557 ULEAS 0.0618 (FFa¥) 0.0618
34 559 LIRS 0.1997 (Z%F47 ) 0.1997
35 57/1 FO 0.0494 (ZFT7 ) 0.0494
36 57/2 i 0.1154 (FF47T) 0.1154
37 570 FO 0.8178 (4T ) 0.8178
38 571 FO 0.0272 (FF47) 0.0272
39 572 FiO 0.317 (%X 0.317
40 573 FO 0.1591 (Z%FTT ) 0.1591
41 575 F 0.4545 (Z%aT ) 0.4545
42 576 Fir 0.1287 (FFaT ) 0.1287
43 595 FO 0.0932 (FFI¥ ) 0.0932
44 596/1 O 0.1042 (FFaT ) 0.1042
45 602 F 0.1054 (ZFAT ) 0.1054
46 603 FO 0.0515 (FFT¥ ) 0.0515
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47 605/1 IGEl F 0.0468 (2737 ) 0.0468
48 607/2 [BREl FiEl 0.0189 (zFa%) 0.0189
49 62 BEL F 0.2741 (3247 ) 0.2741
50 63 GAEOR FiEl 0.1352 (247 ) 0.1352
51 634/2 [BREl i 0.0039 (FFa7) 0.0039
52 64 BEL FT 0.0717 (B%24%) 0.0717
53 646/1 [RELI FiEl 0.0595 (zFa7) 0.0595
54 647/1 REL i 0.0189 (FF47) 0.0189
55 648/1 IGEil F 0.0042 (%37 ) 0.0042
56 65 [REI FiEl 0.0018 (zFa7) 0.0018
57 653 REL T 0.0046 (3F47) 0.0046
58 654 [REI FiEl 0.0006 (FFa7 ) 0.0006
59 66 REL e 0.1132 (FF47) 0.1132
60 667 REL T 0.009 (FFa7 ) 0.009
61 669/1 IGEl FT 0.047 (Z%aT) 0.047
62 669/2 REL T 0.004 (777 ) 0.004
63 67 IGELl F 0.0545 (%7 ) 0.0545
64 670 REL e 0.0422 (FF47) 0.0422
65 671 REL T 0.109 (FFa7) 0.109
66 68 IGEl F 0.0077 (3%4%) 0.0077
67 69 EEl F 0.005 (ZFa7 ) 0.005
68 70 EEL F 0.02 (ZF7T) 0.02
69 73/1 REL e 0.7115 (FF47) 0.7115
70 73/2 REL T 0.0006 (FF47 ) 0.0006
71 740 REL e 0.016 (FFT ) 0.016
72 7471 EEl F 0.0101 (FT) 0.0101
73 747/2 [GEl F 0.0202 (Z%47 ) 0.0202
74 801 IGEl F 0.0255 (g#7 ) 0.0255
75 809 [RELl T 0.0508 (zF<a7) 0.0508
76 817 IGEl F 0.0465 (27 ) 0.0465




[WTT I—=vE 3(ii)] HTL T (ST TETLTI0T 5

77 842 BEL F 0.0704 (F%aT ) 0.0704
78 85/1 EEL FO 0.0315 (Z%a7 ) 0.0315
79 85/2 IGEil F 0.0507 (gFaT) 0.0507
80 897 BEL F 0.0594 (FFaT ) 0.0594
81 899 s F 0.0477 (FAT) 0.0477
82 91 RELI FO 0.0506 (FFTT ) 0.0506
83 93 IEEL FO 0.0739 (Z%a7 ) 0.0739

Total 10.2084

[F7. &. Bodeli-Vapi-2022/3A]
a9 T E™, AeaE

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 20th May, 2025

S.0. 2245(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NHS56 in the
stretch of land from Km. 208.3 to Km. 240.3 in the district of SURAT in the state of GUJARAT, hereby declares its
intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Special Land Acquisition Officer,
Branch- 1, Surat in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow
the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH56 in the stretch of land from Km.
208.3 to Km. 240.3 in the district of SURAT in the state of GUJARAT

|State: GUIARAT ||District: SURAT |
SI. No. Survey/Plot Type of Land Nature of Area Area
Number Land (in Local Unit) (in Hectares)

Lt | 2 L s 4 5 [ 6 |

|Taluk: Umarpada |
|Village: Vadi |
I 103 ||Private |[Agriculture || 0.0144 (Hectare )| 0.0144|
|2 ||173/1 ||Private ||Agricu1ture || 0.0582 (Hectare )|| 0.0582|
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13 175 ||Private ||Agriculture || 0.0043 (Hectare )| 0.0043|
l4 227/A ||Private |Agriculture || 0.0095 (Hectare )| 0.0095|
5 |227/B |[Private |[Agriculture || 0.0292 (Hectare )| 0.0292]
6 228/1 Private i;ﬁcul e 0.1054 (Hectare ) 0.1054
7 2282 ||Private |Agriculture || 0.1179 (Hectare )| 0.1179|
B 229 ||Private |[Agriculture || 0.0714 (Hectare )| 0.0714|
19 |230/1 ||Private |Agriculture || 0.0491 (Hectare )| 0.0491]
10 23022 ||Private |Agriculture || 0.0101 (Hectare )| 0.0101|
11 |[231 ||Private |[Agriculture || 0.1654 (Hectare )| 0.1654|
12 2492 ||Government ||Gauchar | 0.0097 (Hectare )|, 0.0097]
13 25072 ||Private |Agriculture || 0.0304 (Hectare )| 0.0304]
|14 |[253/2 ||Private |[Agriculture || 0.0506 (Hectare )| 0.0506|
|15 ||258 ||Private ||Agricu1ture || 0.1552 (Hectare )|| 0.1552|
16 263 ||Private |Agriculture || 0.0713 (Hectare )| 0.0713]
[17 306 ||Private ||Agriculture || 0.0216 (Hectare )| 0.0216|
18 |308/1 ||Private |Agriculture || 0.0479 (Hectare )| 0.0479)|
19 312/1 ||Private |Agriculture || 0.0011 (Hectare )| 0.0011|
|20 ||315/2 ||Private ||Agricu1ture || 0.0056 (Hectare )|| 0.0056|
21 I316/1 ||Private |Agriculture || 0.0706 (Hectare )| 0.0706|
22 316/2 Private I:;’;icul e 0.0029 (Hectare ) 0.0029
|23 ||3 17 ||Private ||Agricu1ture || 0.0679 (Hectare )|| 0.0679|
24 318/1 Private I:;’;icul e 0.1749 (Hectare ) 0.1749
|25 ||332 ”Private ||Agriculture || 0.053 (Hectare )|| 0.053|
126 1350 ||Private |Agriculture || 0.1374 (Hectare )| 0.1374]
27 352 ||Private |Agriculture || 0.2242 (Hectare )| 0.2242)|
28 |1353/1 ||Government  |[Forest | 0.0987 (Hectare )| 0.0987|
129 135372 ||Government  |[Forest | 0.0101 (Hectare )| 0.0101|
130 378 ||Private |Agriculture || 0.0526 (Hectare )| 0.0526|
31 |l456 ||Private |Agriculture || 0.0229 (Hectare )| 0.0229|
|32 ||541/1 ||Government ||Forest || 3.2628 (Hectare )|| 3.2628|
|33 ||557 ”Government ”Gauchar || 0.0618 (Hectare )|| 0.0618|
|34 ||559 ”Government ”Gauchar || 0.1997 (Hectare )|| 0. 1997|
135 |57/1 ||Private |Agriculture || 0.0494 (Hectare )| 0.0494|
36 ||57/2 ||Private |Agriculture || 0.1154 (Hectare )| 0.1154]
[37 ||570 ||Private |Agriculture || 0.8178 (Hectare )| 0.8178]
38 ||571 ||Private llAgriculture || 0.0272 (Hectare )| 0.0272|
|39 ||572 ||Private ||Agricu1ture || 0.317 (Hectare )|| 0.3 17|
40 |l573 ||Private |Agriculture || 0.1591 (Hectare )| 0.1591|
|41 ||575 ||Private ||Agricu1ture || 0.4545 (Hectare )|| 0.4545|
42 ||576 ||Private |[Agriculture || 0.1287 (Hectare )| 0.1287|
43 ||595 |[Private |[Agriculture || 0.0932 (Hectare )| 0.0932]
|44 ||596/1 ||Private ||Agriculture || 0.1042 (Hectare )| 0.1042]
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|45 602 ||Private |Agriculture || 0.1054 (Hectare )| 0.1054|
l46 |l603 ||Private |Agriculture || 0.0515 (Hectare )| 0.0515|
|47 ”605/ 1 “Private “Agriculture || 0.0468 (Hectare )|| 0.0468|
|48 ”607/2 “Private “Agriculture || 0.0189 (Hectare )|| 0.0189|
|49 ||62 ||Private ||Agriculture || 0.2741 (Hectare )|| 0.2741|
|50 ”63 “Government “Agriculture || 0.1352 (Hectare )|| 0. 1352|
|51 ”634/2 “Private “Agriculture || 0.0039 (Hectare )|| 0.0039|
52 ||64 ||Private |Agriculture || 0.0717 (Hectare )| 0.0717|
|53 |l646/1 |[Private |[Agriculture || 0.0595 (Hectare )| 0.0595]
|54 ll647/1 |[Private [Agriculture || 0.0189 (Hectare )| 0.0189|
|55 |l648/1 ||Private |Agriculture || 0.0042 (Hectare )| 0.0042)|
56 |l65 |[Private |[Agriculture || 0.0018 (Hectare )| 0.0018|
|57 ||653 ||Private ||Agricu1ture || 0.0046 (Hectare )|| 0.0046|
|58 |l654 ||Private |Agriculture || 0.0006 (Hectare )| 0.0006|
59 |l66 ||Private |Agriculture || 0.1132 (Hectare )| 0.1132]
60 ||l667 ||Private lAgriculture || 0.009 (Hectare )| 0.009)|
l61 ll669/1 ||Private |lAgriculture || 0.047 (Hectare )| 0.047|
62 |l669/2 ||Private ||lAgriculture || 0.004 (Hectare )| 0.004]
|63 ||67 ||Private ||Agricu1ture || 0.0545 (Hectare )|| 0.0545|
|64 ll670 ||Private |Agriculture || 0.0422 (Hectare )| 0.0422)]
|65 ||671 ”Private ||Agriculture || 0.109 (Hectare )|| 0.109|
|66 ||68 ||Private ||Agricu1ture || 0.0077 (Hectare )|| 0.0077|
|67 ||69 ”Private ||Agriculture || 0.005 (Hectare )|| 0.()05|
|68 ||7O ||Private ||Agricu1ture || 0.02 (Hectare )|| 0.02|
|69 ||73/1 ||Private ||Agricu1ture || 0.7115 (Hectare )|| 0.71 15|
[70 732 ||Private |Agriculture || 0.0006 (Hectare )| 0.0006|
|71 ||740 ||Private ||Agriculture || 0.016 (Hectare )|| 0.016|
72 74711 ||Private |Agriculture || 0.0101 (Hectare )| 0.0101]|
73 7472 ||Private |Agriculture || 0.0202 (Hectare )| 0.0202]
|74 ||801 ||Private ||Agriculture || 0.0255 (Hectare )|| 0.0255|
75 1809 ||Private |Agriculture || 0.0508 (Hectare )| 0.0508]|
76 817 ||Private |Agriculture || 0.0465 (Hectare )| 0.0465|
[77 ||842 ||Private ||Agriculture || 0.0704 (Hectare )| 0.0704]
78 ||85/1 ||Private |Agriculture || 0.0315 (Hectare )| 0.0315|
79 ||85/2 ||Private |Agriculture || 0.0507 (Hectare )| 0.0507|
80 897 ||Private ||Agriculture || 0.0594 (Hectare )| 0.0594]
81 1899 ||Private |Agriculture || 0.0477 (Hectare )| 0.0477|
82 |lo1 ||Private |[Agriculture || 0.0506 (Hectare )| 0.0506|
83 |93 |[Private |[Agriculture || 0.0739 (Hectare )| 0.0739]
| Totall| 10.2084|

[F. No. Bodeli-Vapi-2022/3A]
SHAIKH AMINKHAN, Director
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